14.50 hrs.
DEMANDS FOR SUPPLEMENTARY GRANTS -( GENERAL)
2004-2005 contd.

MR. DEPUTY-SPEAKER: Now, the House shall take up Iltem No.14, further
discussion on the Supplementary Demands for Grants 2004-05. Shri Adhir
Chowdhury will continue.

SHRI ADHIR CHOWDHURY (BERHAMPORE, WEST BENGAL): Sir, in
continuation to my yet-to-be concluded deliberation on Supplementary Demands
for Grants, | would like to add a few more paras.

Sir, first of all, | must convey my warm and hearty congratulations to the
UPA Government as this is the first time since Independence that the UPA
Government has taken special steps to put a check on erosion, which has been
devastating various parts of West Bengal has virtually and drastically changed
geographically Murshidabad, Malda and other districts also. The Government
has already constituted a Task Force in this direction and erosion-affected
people have started heaving a sigh of relief after getting rid of this devastating
erosion which existed over the years.

Again, | would urge upon the Government, through the hon. Finance
Minister, to see that West Bengal is such a State which has been affected by
arsenic contamination. As many as four crore people in the State of West
Bengal have been living under the constant threat of arsenic menace. In the
Murshidabad district, out of 26 blocks, 22 blocks have been affected by arsenic
contamination, well exceeding the tolerance limits as prescribed by the World
Health Organisation.

The Opposition has been pulling up their socks to discredit the brilliant
performance of our hon. Finance Minister. But, Sir, a few days earlier, no less a
person than the Nobel laureate, Prof. Amartya Sen has praised lavishly the



performance of UPA Government. | just read a few lines from The Statesman:

"Calling for greater Government activity in social sectors, especially

basic education and health care, Nobel Laureate Prof. Amartya

Sen, who spoke at the India Habitat Centre here today said that the

Indian economy have suffered from chronic under-activity in these

fields on the one hand and over-activity, particularly licence raj, on

the other hand. Prof. Sen said the 1992 reforms had tried to

address the problems but they could not be dealt with effectively.

But, there is considerable evidence now that the present

Government is more committed to remove that imbalance in the

social sector. "

Our hon. Finance Minister has struck a balance between mutually
reinforcing objective of equity, stability and growth. Special emphasis has been
put on social upgradation, employment generation, and reduction on dependence
on disinvestment. Therefore, Sir, Opposition may be angry over the performance
of this Government.

Already, macro-economic fundamentals are indicative of the growth of our
economy. Production of basic goods, capital goods, intermediate goods and
consumer durables are maintaining sustained growth. Index of six infrastructure
industries increased by 5.6 per cent in April-August as compared to 4.2 per cent;
Export growth has registered an increase by 24.4 per cent as compared to 8.1
per cent; indirect tax collections grew by 11.73 per cent till November; Customs
Duty is showing an increase of 12.10 per cent and Excise Duty grew by 7.58 per
cent. Service Tax during first eight months increased by 62.13 per cent. The
rate of growth of the manufacturing sector over the corresponding period last
year remained consistently at 8 per cent. Consumer durables showed double-
digit growth. BoP both in terms of Current and Capital accounts recorded
surpluses of Rs. 1.9 billion and Rs. 5.6 billion during the first quarter. Foreign
Exchange reserve touched Rs. 7.5 billion during April-June, 2004. External debt
has increased to Rs. 112.66 billion as compared to 112.5 billion at the end of

March, 2004.



Long-term debt declined by Rs. 1.1 billion to Rs. 106.7 billion. Short-term
debt rose by Rs. 1.2 billion due to trade-related credits on account of buoyant
imports.

The total expenditure of the Government during April-September, 2004
was Rs. 1,95,573 crore or 41 per cent of the Budget Estimate for the year 2004-
05 compared to Rs. 2,17,101 crore or 49 per cent of the Budget Estimate for the
year 2003-04. The capital expenditure during April-September, 2004 was Rs.
29,115 crore compared to Rs. 25,074 crore in April-September, 2003.

The Plan expenditure goes up by Rs. 6,384 crore in absolute terms. The
non-Plan expenditure by April-September has gone up to Rs. 1,42,299 crore
compared to Rs. 1,70,211 crore.

The Central pool remained consistently above the buffer stock norms as
per the recommendation of the Expenditure Reforms Commission in the first half.
The stock on October 1, 2004 was at 20.3 million tonnes, 12 per cent higher than
the buffer stock norm of 18.1 million tonnes, and excess stock of food grains has
subsidy implications in the form of carrying cost.

Sir, as you know, the penury and petty syndrome has been done away
with by the present Government. We do not want the food grains to be rotten in
our godowns.

Scheduled commercial bank credit was increased by 11.3 per cent against
four per cent. Food credit was increased by Rs. 2,677 crore against Rs. 12,107
crore in the previous year, with a turn around of Rs. 14,800 crore.

Non-food credit had registered a robust increase of 11.5 per cent against
Six per cent.

On the expenditure front, the Centre has been able to reduce the outgo on
subsidies from Rs. 26,439 crore to Rs. 21,995 crore.

The Union Budget proposed a blueprint on subsidies prepared by the
National Institute of Public Finance.

Sir, we are very much concentrating on quality expenditure by curtailing
the wasteful expenditure and by fiscal consideration while sustaining the growth

momentum with renewed thrust on welfare economies. However, the inflationary



trend is very much evident on account of high oil prices, combined risk of high
and uncertain oil prices. The sudden change of international liquidity
environment had become a matter of concern. However, the inflationary trend
has further been compounded by the increasing prices of steel and metal.
Therefore, may | ask the hon. Finance Minister whether he is contemplating
anything to contain the inflationary trend?

Sir, as we know, India is an oil importing country. The oil situation has
been aggravated by the lraqg war, by the strike in Venezuela, and by the
controversy about the control of Yukos in Russia. Therefore, may | ask the hon.
Finance Minister whether he is conceiving stabilization of fund for the survival of
Oil Pool Account? . (Interruptions)

MR. DEPUTY-SPEAKER: Please conclude. You have spoken for 18 minutes.
SHRI ADHIR CHOWDHURY : | will take a few more minutes.

Sir, we are well aware that in the wake of phasing out of agreement on
textile and cloth, India is on the verge of obtaining a wide opportunity in view of
our multi-fibre raw material base. However, the share of our textiles in the world
is nominal, just three per cent in comparison to the Chinese share of 25 per cent.
| ask the hon. Finance Minister whether, in view of the situation, the Indian textile
market could be swamped by the invasion of silk or cotton yarn from China
through Bangladesh.

15.00 hrs.
| want to know whether it has been reviewed or not. Is any pre-emptive

measure being taken up by this Government? The Opposition parties were



resorting to unconvincing arguments. May | just tell one story to them?
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SHRI SAMIK LAHIRI (DIAMOND HARBOUR): Sir, | thank you for giving me this
opportunity to express the view of my Party on this Demands for Supplementary
Grants which is before us to be debated.

Sir, | do agree that within a span of six months, no Government can be
tested. We have to wait at least one financial year to know or to judge the
financial management, the expenditure and income, the overall Budget and
policy of the Government. So, | do not wish to go into the details of all those
things. When the hon. Finance Minister had placed the Budget on the 8" of July
this year before this House, he was quite optimistic on two counts. First, he very
candidly expressed the view of the UPA Government that this Budget would
uphold the interest of the rural and the poor population of this country. They were
neglected for the last six years. The second part was that he was quite optimistic
that there would be increase of revenue sources.

If | quote the Finance Minister, while presenting his Budget, in his Budget
speech in paragraph 52, he said about the revenue income. "Besides, my tax
proposals, | have looked at another source of revenue. There are large
recoverable arrears both in direct taxes and in indirect taxes." Again he went on
saying, "Even the undisputed arrears are quite substantial. | have, therefore,
assumed that | would be able to recover a tidy sum this year." With this, we also
expressed our opinion on behalf of our Party that with this additional income,
definitely a chunk of money would go or would be spent for the poor and the rural
population of our country.

Now, if we go to the second aspect about revenue collection, it is a fact
that on all counts, so far as indirect tax is concerned, if we compare the month of
October in the previous year with the month of October this year, definitely the
collection of customs duty, excise duty and service tax is much higher in terms of
percentage and in terms of quantity. Even if we compare last year from April to
September with this year, here also we will see that there is a definite increase in
customs duty, excise duty and service tax by 69 per cent. But some reports
appeared in the newspaper that the Government has internally asked the

different revenue collection departments to raise the target, and the Government



is in a fear that there will be a shortfall in tax collection. In case of customs duty,
Rs.2,000 crore has been fixed as their target. In case of service tax, it is fixed as
Rs.2,000 crore. In the direct tax component, Rs.5,000 crore has been revised,
and they have been directed to fix up their target to an additional Rs.5,000 crore.

The hon. Minister of Finance has to definitely spell out before us whether
the tax collection is quite satisfactory or not. We apprehend that whenever there
is a huge fiscal deficit and whenever there is a fall in revenue collection, all the
social sectors get the maximum hit in social expenditure like health, education,
etc. Even in the previous year's Budget, when the NDA Government was there,
we saw that in the Revised Estimates, the social sector expenditure was reduced
to a huge extent. So, definitely, we would like the hon. Minister of Finance to
enlighten us how really the tax collection is moving. . (Interruptions)

THE MINISTER OF FINANCE (SHRI P. CHIDAMBARAM): Sir, let me assure the
House, the latest figures show that we are on target. In income tax, corporation
tax, and customs duties, we are on target.

The reason why, internally, maybe, the Department has increased the
target in some of these heads is because we are doing well; and so they may
have internally increased the target. | am not admitting to any increase in target
but internally if the Department has done so that is a point in favour.

In personal income tax, corporation tax, and customs duties, we are on
target. It is only on excise duties that we are slightly behind. One of the reasons
for this is that we have cut excise duty on petroleum products. That is one of the
reasons but | am confident that we would try to make up as much as possible on
excise duties also. On service tax, as the hon. Member has also said, the

collection is quite buoyant.

When | reply to the debate, | would give the exact figures; but since he
said that this has appeared in the newspapers, | thought this clarification should
also appear in the newspapers tomorrow. On personal income tax, corporation

tax and customs duties, we are bang on target; in fact, we are slightly ahead.



SHRI SAMIK LAHIRI : | thank the hon. Minister of Finance for this positive and
very good intervention. Even after the clarification made by the hon. Minister of
Finance, so far as excise duties are concerned, there is definitely room for
improvement. The prices of steel and petroleum products were going up and
therefore the Government decided to go for a tax cut in these sectors but it is
also a fact that the manufacturing sector has grown and the average industrial
growth was higher compared to last year. Still, why has the excise duty collection
remained lower? | think, the Government should look into this aspect also.

So far as direct tax is concerned, on corporate income tax and personal
income tax, it has been categorically assured by the hon. Minister of Finance that
the collections are on target. It is true that they are on target but if we look at the
arrears that are pending and the total arrears realised this year, it is definitely
much higher than last year. This year, the figure that | have got is Rs. 3,462
crore; last year, it was Rs. 2780 crore. There is still a huge amount of arrears
pending. The CIT arrears, as on September 1, 2004 was Rs. 40,392 crore; the
personal income tax arrears this year is Rs. 43,190 crore. So, | would like to
know what is being done about collection of arrears. In the Budget Speech, the
hon. Minister of Finance had assured this House that other sources like arrears
which were pending, including undisputed arrears, would be very efficiently
collected. So, the Government must look into this aspect also and tell us why so

much of arrears are still pending.



When the petroleum prices were much higher, the Government decided to
go for a tax cut. | have a basic question to ask. It is the easiest way to put the tax
on the petroleum sector because the Government gets the revenue at the source
itself. So, why does the Government not explore the other resources? How many
people are within the tax net now?

So far as | remember the figure, it is just above three crores. The number
of people who are paying direct tax, income tax is below three crores. What is the
market size of people who can afford to buy anything? According to the
speeches on several occasions made by the Finance Minister or the hon. Prime
Minister, the total market size is around 18 crore to 20 crore, who can purchase
anything, any consumer durable. Why are they out of the tax net? How is this
Government going to bring them within the tax net? Why are they not going to
collect tax from them? It is the easiest way to put tax on the petroleum products
and to put the burden on the nation. This is a very easy way. Now, definitely, that
thing is very painful. The way | am speaking here, it is not so easy to realise or to
bring all those sections into the tax net, but definitely, we should expect it from
the UPA Government that they will take this pain to bring those people into the
tax net. As a result, the overall revenue income will definitely go up and the
burden, which is being put on the shoulders of the people, can be avoided very
well. Why is this path not being taken by the Government? | intend to know that.
We need to do this. There is another point.

MR. DEPUTY-SPEAKER: Please conclude. You have taken more than 11
minutes.

. (Interruptions)
SHRI SAMIK LAHIRI : Sir, the second thing is that so far as the arrears in the
indirect tax component ..
MR. DEPUTY-SPEAKER: | have a list of more than 20 hon. Members who want
to speak.
SHRI SAMIK LAHIRI : Sir, our party is having only two speakers.
MD. SALIM (CALCUTTA - NORTH EAST): Discussion is about crores and
crores of rupees and only 20 Members to speak! . (Interruptions)



SHRI SAMIK LAHIRI : Sir, if we discuss arrears on the indirect taxes side also,
we will find that in the customs, there are arrears of Rs. 3,702 crore and in the
excise also, there are huge arrears. How are these arrears going to be realised
by the Government? What plan do they have to realise these arrears? | wish to
know that.

Now, | go to the expenditure side of mid-term Budget. | must say one point
before this House that in the mid-term review also, it has been spelt out that
major subsidies have been decreased by Rs. 4,444 crore. On what count were
these subsidies reduced? They were reduced on food grains and on petroleum,
particularly kerosene and LPG. Who are using all these things? If these subsidies
are removed, how is the UPA Government going to serve the people who have
been deceived for the last six years by the other Government, by the NDA
Government? Definitely, we must take into account the problems of the people,
what the intention of the people was at the time of casting their votes and
electing this Government and where the people's agenda goes. If we remove
subsidies on things which are being used by the common people, by the poor
people, by the down-trodden people and by the middle-class, and keep on taxing
them on the other hand, how will the commitment of the UPA Government be
fulfiled? | again request this Government to reconsider its decision on this
particular account.

If we look at the fiscal deficit, we find that there is no sign that the fiscal
deficit is going to be reduced. What is happening? | apprehend it is going to
happen as to what has happened in the past. It has happened everytime, as |
mentioned just before, that always the social service sectors are getting hit out of
it, always the expenditure on education, health and rural development is reduced.
If | take the example of rural development, | can quote the Finance Minister. In a
debate, on the point of expenditure on or allocation for rural development, the
Finance Minister had said : Compare it with the revised budget because there
was . (Interruptions)

MR. DEPUTY-SPEAKER: Please conclude your speech.
SHRI SAMIK LAHIRI : | am concluding within five minutes.



MR. DEPUTY-SPEAKER: Not five minutes, you conclude within one minute.
SHRI SAMIK LAHIRI : The Finance Minister had said: Compare it with the
revised budget. Now, even if we consider the original allocation, that is, BE and
add to it whatever is now proposed to be allocated for rural development, the
total amount comes to just above Rs. 7,000 crore.

What is going to happen if we fail to address the problems of the rural
population? What is going to happen if we fail to address the basic problems of
our country? We can talk a lot about growth, namely, such and such is the
percentage of growth in our country, this sort of thing is happening, etc. What is
the ground reality of our country, even though we are using many terminologies
for it?

If we look at the Human Development Report, our rank is 127". If we look
at the public expenditure on health, it is below 1 per cent. If we look at the public
expenditure on education, it is around 4 per cent. It is good that this Government
has decided to impose cess. During the Budget debate also we had mentioned
that the Government should look into this cess. Is this cess entirely spent on
education or is it being diverted to some other places? How is this Government
going to ensure it? How this Government is going to take care of the public
expenditure on different social sectors? All this is not, unfortunately, being
reflected in the Mid-term Review or in the Supplementary Budget, which

appeared before us.



Sir, we are talking about reforms, and it is all right. Reforms are going on,
but we are talking about land reforms. In Bengal, we can say from our own
experience, with the help of land reforms the market size has been expanded.
Why are we not going for land reforms? Why is this Government not taking up
the agenda of land reforms? They can expand the market, the purchasing power
of the people will be more, there will be overall industrial boom, and other

economic activities will also go up.
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SHRI SAMIK LAHIRI : Sir, | am concluding. Why the Government is not taking
up the issue of land reforms? It should be taken up.

Secondly, the Government is pursuing very vigorously the issue of
liberalisation. | would like to quote from the monthly review of the World Bank by
an economist. | am sure that our hon. Finance Minister knows him very well. In
the monthly review of March 2004, Mr. Branco Milanovic found that the richest 1
per cent in the world get as much income as the poorest 57 per cent. The richest
5 per cent had, in 1993, an average income 114 times greater than that of the
poorest 5 per cent; the ratio was 78 times in 1998. The poorest 5 per cent grew
poorer, losing 25 per cent of the real income, while the richest 20 per cent saw
their real incomes grow by 12 per cent, more than twice the average world
income. This is presently what is happening in the world. We must protect our
people, and we must protect our economy. We must look at the problems of the

common people.



| should again request the UPA Government to look at the rural
population, look at the poor people, look at those children who are out of the
schools, look at those undernourished and malnutrition suffered children, who
are there in our country. The Government should try to put tax on those people
who have money. The Government should try to recover black money, which
has mounted here. Why is the Government not talking about realisation of black
money, which is really hampering the growth of our economy?

Sir, | will not take any further time.
MR. DEPUTY-SPEAKER: Mr. Lahiri, you have already taken the whole time of
your party. No other hon. Member from your party will be permitted to speak.
SHRI SAMIK LAHIRI : Sir, | am concluding. Thank you.
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SHRI SURESH PRABHAKAR PRABHU (RAJAPUR): Sir, this is the first time
that the Finance Minister is reporting to Parliament after the enactment of the
Fiscal Responsibility & Budget Management Act to know how the Act is being
complied with by the Government. For the first time, there is a mid-term review
of the Budget, which is also presented before the House. Sir, | must, of course,
compliment him because he has already said that he really believes in the spirit
of the Fiscal Responsibility & Budget Management Act. One of the principles of
this is that this year, in the six months period since the beginning of this financial
year, the revenue deficit should have been 45 per cent. This time, he has
reported that it would be 78.7 per cent of the Budget Estimate. We have already
over-stated it substantially. At the same time, the non-debt receipts have also
increased this year mainly on account the debt trappings by the State
Government, which is a one-time affair. So, | think, over a period of time, as the
year advances, you will have probably target of getting more tax collected. This
is the point which he has said and | think the Finance Minister is going to be on
target. | wish him all the best.

This year, 56,000 new assesses have been added. We have always been
saying that we need to increase the tax GDP base. Only 56,000 assessees
have been added. | would like to know how much tax had been collected from
them because a person who files the income-tax becomes an assessee.
Whether he pays income-tax or not is a different issue. When we are thinking of
increasing the tax GDP ratio, our effort should be in increasing the amount of
collection from new assessees. So, in that direction, | would like to know as to
how he would really fair.

The Twelfth Finance Commission has just submitted a Report, two days
ago, to the President of India. | am sure, it is going to have a great impact on the
central financial resources during the year itself. How is it going to be effected? Is
there any provision that is required or has anybody made any provision? How the
fiscal deficit of the current year is affected is something, which | would definitely
like to know from him. What is going to be the projected growth rate for the year?

We always believe that unless we really sustain the great growth that we attained



last year of more than eight per cent, we are really not going to attain the various
social targets that we have in mind. Therefore, this year we are interested in
seeing the growth rate increasing. In fact, the Reserve Bank of India is already
saying that the growth rate should be much more than what has been projected
earlier. Therefore, | would really like to know from the Finance Minister about this
because it is the first time that he is making a reporting under this Act.

It has already been highlighted that savings need to increase because we
need more investment. And for more investment and for the growth to be
sustained, the savings to be consumed little later, there should not be current
account deficit. We should not resort to foreign debt. We really need more FDls.
Unfortunately, in this year, the FDI has fallen to 1.3 billion dollars from 2.1 billion
dollars. | would really like to know how the efforts will remain during the year
because already the Prime Minister has announced that there should be
something like 100 billion dollars to be targetted for the next ten years. | would
think that when it is really falling, then the growth rate has also increased. Of
course, the Fiscal Responsibility Act will take care of this. It is reducing the
savings. It will turn into the revenue deficit. Then the Government's savings will
improve. By and large, to improve the savings rate as well as to ensure that the
FDI is also increased, would he make sure that investment target is not missed? |
would really like to know from him. He has highlighted that manufacture in India
is now operating on a theme basis. Just 24 per cent or 26 per cent of GDP is not
enough. How will the efforts be really made to increase that? There again, the
Government really needs to spell out the complete strategy how the

manufacturing in India will grow.



About agriculture, whenever agricultural production grows, like it
happened last year, the growth rate improves. We really need a weather proof,
monsoon proof agriculture. This is something, which is important. Otherwise,
every time the monsoon fails, the agricultural production dips and then our
growth rate goes down. This is another thing | would like to know.

We are entering a very serious phase in our public finance. The total debt
of the Government of India is 64 per cent of the GDP. The foreign debt is not as
high but the domestic debt is increasing very rapidly. | think, we really need to do
something about it. | would like to know about it. By reducing the revenue deficit
itself, by definition, we cannot reduce the debt. Therefore, we really need an
action plan to see how our debt will be totally reduced.

This year we have seen that our external commercial borrowing of the
corporate sector has increased. The foreign debt has remained at 1.12 to 1.6
per cent. On the one hand, we have got huge foreign exchange reserves and the
rising of foreign exchange reserves is also causing a concern because the rupee
is strengthening. We are actually doing open market operation for seeing that the
rupee does not strengthen. As a result of this, liquidity is increasing in our
system. People are resorting to external borrowings. Can you not think about a
system whereby the external commercial borrowing can be used as our
resources? How can we actually use that for resources, for bringing about
development into our infrastructure? In fact, the Planning Commission has
already made a proposal that five billion dollars every year can be used for it.
This is something, which we really need to identify for our infrastructure projects,
particularly in the power sector, particularly in the other infrastructure sectors.
Infrastructure is crying for investment. At the same time, foreign exchange is
rising. This is something which we really need to link. | am sure, the Government
will have to plan for that.

NRI remittances this year have gone to 5.2 billion dollars. In fact, this is
one of our success stories. Any non-resident Indian who is working abroad,
particularly the workers who are remitting money back home, are helping us to

tide over the problem. Therefore, we are having a Current Account surplus.



These people are not really getting any incentive in the form of any fiscal
incentive or otherwise from the Government. In fact, in the Investment
Commission that has been appointed by the Government, there is not a single
representative of the NRI. In fact, the money that should come to this country,
most of it will come from the NRIs, as it happened in China; the overseas Chines
have contributed significantly to it.

Exports are driving up the economy because the domestic demand is not
driving as rapidly as it should. Only eight major items are now constituting 66 per
cent of the exports.

So, it is another challenge which we really need to work on as to how we
will be diversifying our export portfolios. Otherwise, this is something which will
cost to us.

Sir, on infrastructure, the Electricity Act --as the hon. Finance Minister has
also said -- has helped us to provide a stability to the policies on electricity
sector. But there is always a talk of reviewing of the Electricity Act. That is also
causing some sort of a confusion. So, | think, it is time that the Government
makes it clear whether the Act is going to be reviewed. If at all, it is going to be
reviewed, by what time the review would be completed? If at all, it is going to
result into some changes, what are those changes being brought about, to
ensure that this will really not result into destabilisation of the atmosphere that
has been created?

Sir, another point of concern that we have is on the coal sector. The coal
prices in India have increased so much. Now, if we compare the price of the
Indian coal with that of the South African coal, it is probably six times higher in
India to buy that coal. So, this is something which is unexplainable. This is
something on the infrastructure that we really need to work on.

The second point of concern where all of us should be concerned, where
many of our friends have already been pointing out, is the state of affairs of the
State finances. The developmental expenditure of the States has come down
from 10.17 per cent of the GDP to 8.9 per cent of the last 10 years. Suppose, it

had not come down, then the States would have got Rs. 29,000 crore more to



invest on development. So, the net transfer from the Central Government to the
State Governments has come down from 5.57 per cent to 3.35 per cent of the
GDP, and as a result of that, again, the States' ability to invest more has come
down by Rs. 50,500 crore. So, the debt servicing of the States has gone from
Rs. 9,175 crore to Rs. 43,128 crore, where the States are now giving Rs. 18,468
crore more in terms of repayment than getting anything from the Central
Government. The States interest liability, in fact, has gone up from 8.32 per cent
to 12.96 per cent. Therefore, there is a huge gap between the interest paid by
the States and the interest received by the Central Government. The gap of the
interest that the Central Government borrows and at the rate at which it gives
back to the State Governments has improved from 0.31 per cent to 4.99 per
cent. That means, today the Central Government is charging five per cent more
from the States for the loans that the States take from it. So, it is causing an
adverse impact on the ability of the States to bring about development, which is
actually telling in terms that they are not getting new infrastructure created. We
say we want infrastructure to be created in the Central sector. But States also
would need resources.

Sir, these Supplementary Demands should have provided for certain
expenditure the Government is committed to. For example, the National
Employment Bill is going to be introduced in Parliament. As per one estimation,
one manday's job created would require Rs. 126 for guarantee. The National
Advisory Committee is saying that it is Rs. 100 for one mandays's job. Even if
we take the least of this, the amount of money that would be required to provide
the job guarantee, for 34 million families, would be Rs. 42,840 crore. If the
Government is going to introduce the Bill very soon, then probably, some amount
of money should have been provided. Is it going to be implemented this year? If
it is not going to be implemented this year, it would have a huge impact on the
finances and the fiscal deficit.

Sir, Tapas Mazumdar Committee, in 1999, had said that for education Rs.
13,700 crore would be required every year for the next 10 years, to just keep all

the out-of-school children back to the schools. The amount of money required to



be provided for this, would have been much higher. This is not provided, as a
result of which, again, the fiscal deficit would have been much higher.

My next point is on PSU dinvestment. On PSU disinvestment, the
Government has already taken the credit for projecting Rs. 4,000 crore during the
current year. But so far, the money released is only five per cent of the target. Is
the PSU disinvestment going to take place? If it is not going to take place, then
again, the fiscal deficit would rise by almost Rs. 4,000 crore.

Sir, the hon. Finance Minister announced that one million new water
bodies would be brought into reality. | would like to know the progress in this
regard. | was looking at the Compliance Report of this year's Mid-Year Reviewt,
and there is really nothing mentioned about these water bodies.

On health care, the Centre for Health and Allied Schemes have said that
two out of five Primary Health Centres really do not have even skeletal staff, and
improvement in the Budget for the last year is only five per cent. So, this again,
will not be sufficient to meet the target. So, | would really like to know the
progress about the Antyodaya Anna Yojana.

The point that | am making is that this Mid-Term Review of our current
Budget as well as the reporting under the Fiscal Responsibility Act should
encompass all the issues and make sure that we get a holistic picture to know
whether the Government will be able to attain the targets as envisaged in the Act,
and, the Supplementary Demands for Grants should provide for all these

commitments which the Government has been making.

If adequate monetisation of these commitments is reflected in this Budget,
probably the money will be much higher.. (Interruptions) Being the Opposition

Party Member, | would not like to take more time.
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SHRI SURESH PRABHAKAR PRABHU : No, | will let the other Member get a

chance.






SHRI MILIND DEORA (MUMBAI-SOUTH): Thank you, Sir. This is my maiden
speech in Parliament.

At the outset, | think if we look at the Mid-term Review, the Finance
Minister needs to be complimented for a high growth rate. We have seen the
first quarter grow at seven per cent compared to five per cent corresponding
quarter of last year. There are some concerns, as some hon. Members have
pointed out, with regard to the fiscal situation in the country. But, over all | think
that this Government, my Party, came to power with the fundamentals of
inclusive growth which integrate people into the growth process rather than
exclude them from the growth process. | think | would like to compliment my
Party President, Shrimati Gandhi, also for giving the best of the economic
leadership to this nation. Today, we have a Finance Minister who is a self-
proclaimed Investment Minister, which | think is the mantra, the kind of
philosophy, the new attitude we need in this nation. However, as an Investment
Minister | would not go so far as to maybe agree with the statement someone
made recently, viz, he has an undiluted love for Foreign Direct Investment. But,
focusing on investment by appointing agencies like the Investment Commission,
setting up the National Manufacturing Competitive Council, these are key areas
to actually increase growth of the nation as a whole.

| would like to bring one point of attention to the Finance Minister, which |
believe is not debated that adequately in Parliament, and that pertains to urban
infrastructure. | come from an urban constituency. | come from Mumbai. My
city is the single largest contributor to the national exchequer. In terms of its
contribution of excise, customs, taxes, it sends Rs.50,000 crore every year to the
national exchequer and its return is around one per cent. If a city, which is the
gateway of India to investment, be it domestic investment, international
investment, the city that houses the stock exchange, private sector, needs to
grow we need to have a massive urban renewal programme not just in Mumbai
city but in every other city around the country. We read regular reports in many
Papers these days, about another city Bangalore, and various other cities where

urban infrastructure is crumbling. Therefore, urban renewal should be taken up



on a war footing. This Government was voted to power by various urban areas,
various cities, not as per the expectations of many poll pundits and | think to live
up to that expectation, a massive urban renewal programme should be offered a
special package.

Pertaining to Mumbai specifically, two decades ago, the then Prime
Minister, Shri Rajiv Gandhi launched the Prime Minister's Grant Project (PMGP),
a grant of Rs.100 crore for Mumbai City. Even today we have 75 per cent of our
population living in slums or dilapidated buildings yet we are talked as the
commercial capital of the nation. So, actually improving housing, transportation,
all this must be reviewed. One point Mr. Finance Minister, through you, Sir,
which | would like to raise, the only time Mumbai was mentioned in the last
Budget was when a tax exemption was given to re-develop the old dilapidated
buildings. | would very much urge the Finance Minister to review this grant and
whether this IT exemption has actually helped and has been tenant and re-
development friendly or has it been more builder-friendly. And if it has been
latter, | would even go so far as to submit that this exemption be scrapped.

1549 hrs. (Shri Varkala Radhakrishnan in the Chair)

Quickly, about the growth of various sectors, the most important pre-
requisite for the growth of the nation as a whole, is infrastructure. Infrastructure,
whether it is road, whether it is Tele-density, this is what connects village to
village, villages to towns, farmers to market places, cities to cities, ensures free
movement of goods and services. The Golden Quadrilateral Project has seen
8.5 per cent increase in the first half. We have seen electricity generation grown
by eight per cent. Tele-density today stands at 8.2 per cent in the nation. We
have finally achieved that trend which we see in countries like China, we see in
continents like Africa, where cellular telephony, wireless telephony has out
phased fixed line telephony.

However, there are some important issues in infrastructure which need to
be addressed immediately. As India is rapidly becoming a manufacturing hub
and is becoming a source to outsource various goods and services to the nation

to enhance our export capabilities, there are two primary areas which need to be



focussed on. First is our JNPT, the Jawaharlal Nehru Port Trust - which is a
public port trust - and the other is NSICT which is a private port trust. It has been
mentioned in the Mid-term Review that the short term strategies have been
implemented. The long term issues such as growing third bulk terminal and
fourth bulk terminal need to be pushed. But today the JNPT handles 50 per cent
of the nation's cargo traffic. Yet there are delays because of roads. The roads
are not concretized and not widened. So, this needs to be implemented on a war
footing.

The Container Corporation of India, which is owned by the Ministry of
Railways is actually increasing the number of links to and from JNPT. This will
also go a long way in modernising the port and actually enhancing our export
capability. The Mumbai Airport handles 80 per cent of the nation's international
cargo traffic. | compliment this Government, the Finance Minister and also the
Minister of Civil Aviation for taking this up on a war footing. But | hope that we
can see modernisation of this not just for my constituency or for Mumbai but just
for the nation as a whole.

Broadly speaking, there are three main areas, viz., services, agriculture,
and industry. As regards services, in the first quarter, we have seen 10 per cent
growth versus seven per cent growth in the corresponding period of last year.
The most vibrant service sectors besides information technology, are IT enable
services and entertainment. | would say largely that these are on auto-pilot
mode. There was a comment made sometime back that because of the benign
neglect of the Government, these sectors are not contributing and not doing very
well. | think these are on auto-pilot mode and are performing exceedingly well.

As regards capital market, we have seen 25 IPOs in the first half which
amounted to Rs.11,000 crore compared to only 15 IPOs in the preceding half of
last year which amounted to Rs.2000 crore. There is a 400 per cent increase. |
think largely this is because of reduction in the long term capital gains tax from
10 per cent to zero per cent and bringing down short term gains tax from 30 per

cent to 10 per cent.



We have growth in agricultural sector. There have been several initiatives
like setting up of Ministry of Panchayati Raj, restoration of water bodies, etc.
Someone else has also mentioned that. From an urban stand point, | agree 70
per cent of the population does depend on the agricultural economy. If we
strengthen the rural economy only then we can stem the process of urbanization
which is leading to urban decay in various cities of the country.

However, there are some suggestions which | would like to make. There
has been a lot of speculation in the papers about actually strengthening the
working of cooperative banks. Today, the cooperative banks are regulated by
NABARD. The NABARD is a lender and also a regulator. It has a commercial
role as well as a regulatory role. So, clearly there can be conflict of interest.
Separating them and revamping NABARD will go a long way.

Another point that has been raised is about common market connecting
farmers and producers to their market places. One advent is commodity
exchanges. We have seen commodity exchanges brought up in India for the first
time and the most prominent being the NCDEC. Yet to ensure flexibility and to
increase rural credit and to increase agri-lending which many banks provide --
and otherwise are interested in doing - we should make warehouse receipts as
the negotiable instruments. Once the farmer delivers the produce to the
warehouse, which will standardise the quota, take the warehouse receipt, this
would actually allow the farmers, to go out and get increased credit. This would
result in increased produce and it would also ensure quality. This will go a long
way in increasing agricultural production of the nation. Of course, someone else
mentioned the importance with the emphasis on products in areas which did not
rely so heavily on monsoon such as horticulture. The cold storage chain
infrastructure has been discussed for a long time. Every bank in the nation today
has 18 per cent priority lending to agriculture. If we can re-categorise agricultural
lending, in turn we can actually ensure that out of 18 per cent quota, banks can
lend and urge people to invest in cold storage infrastructure which in turn will

actually enhance the produce of horticulture and other products which have low



reliance on monsoon. Mr. Prabhu also wanted to make it monsoon and weather
proof. That is the kind of vision we need for agriculture.

Industry saw very high growth particularly in manufacturing area like
machinery equipment, chemicals, automobile sector, etc. Textile exports grew
by 13 per cent in the first quarter. When we talk about employment, which is a
commitment for this Government, today the largest employer in the country after
the Railways and the Government is the textile sector. Come January 2005,
textile quotas will be abolished. We have a one time opportunity where this
industry will be competing globally. Actually to ensure global competitiveness
where we will be going head on against countries like China, Thailand and other
low cost producing countries, | believe that setting up of a National Manufacturing
Competitive Council can go a long way in actually facilitating dialogue between
the sectors, between the corporations and the Government.

Otherwise, broadly, as | said, the economy is looking positive. There are
thoughts that we can expect a six per cent growth in the social sector.The mid-
day meal scheme, the supplementary grant of Rs. 2,000 crore for the

Sarvasiksha Abhiyan Scheme are very welcome measures.



Sir, as a member of the Standing Committee on Defence, | have a small
point to raise. In the last Budget we saw an increase of Rs. 18,000 crore in the
Defence sector. But more than just a massive increase in the Budget, we saw
revenue expenditure was brought down to 43 per cent and capital expenditure
was raised from 30 per cent to 57 per cent. This is the key to ensuring
modernisation. As we face conventional threats today we have to modernise our
Armed Forces and this step would, no doubt, go a long way in ensuring that. Yet,
when the Defence Acquisition Council makes a recommendation whether to buy
or to make and if the recommendation is to buy then it goes to the DRDO and
there is inevitably some delay in the process.

When the DRDO says that we should go for the buy, then we have to
import it and this increases our reliance on imports thereby worsening the
balance of payments position further. Therefore, creation and strengthening of a
strong R&D-centric indigenous industry will lower our reliance on imports. This
would be a matter of pride for us. If we could have demonstrated this in the IT
sector, | am sure, we can do so in the areas of Defence as well. | think, one such
incentive is being given in the pharmaceutical industry. For every one rupee
invested on R&D in the pharmaceutical industry, there is tax rebate of Rs. 1.50
paise, if | am not wrong. If such an incentive can be given to the Defence sector,
then we can see many companies that have strong R&D capabilities will be
interested to invest in Defence research as well. This has gone a long way in
strengthening our indigenous capabilities in pharmaceutical research as we are
approaching a much more stringent patent regime. The only way we can
compete with the multinational companies is by this way. Such incentives can
also go a long way in strengthening our indigenous research capabilities in the
Defence sector.

Sir, my last point is about the fiscal responsibility. This is a concern that
has been raised by various hon. Members here. The FRBM does stipulate that
we should bring the revenue deficit down to zero in four years. There are several
reasons. The excise collection came down to absorb the oil price hike. However,

maybe, to side with the Finance Minister, | would say that there is a leads and



lags effect that the people must be aware of. Just by Quarter Il, the point where
we are right now, Government spending becomes very noticeable. By the end of
the year, that is at Quarter IV, we see the unspent money from various Ministries
being returned to the Government and we also see tax collection taking full
effect. So, | believe, that situation at Quarter IV would be very different fiscally for
the nation. But the way to improve the fiscal situation quickly is to improve and
reform collection and expenditure.

Sir, to touch upon expenditure, | would like to submit that when we talk of
subsidy, today there is a debate on revamping and reviewing the various
subsidies. There are studies which have proven that every rural household and
maybe a third of every urban household is dependent on bio-mass. If that is so,
then that needs to be understood. If that is so, then the subsidy on LPG,
kerosene, is it benefiting the poor? Is it benefiting the non-poor? The Finance
Minister has all the answers and the Ministry has all the answers and | am sure
that they will dig out the information.

Sir, one more point that | would like to touch upon is though a very
welcome measure, yet is a contentious issue. The intellectual circles are
debating this issue today and that is about the NREG. | have a vested interest in
this. If the rural economy develops, if we are able to provide jobs to the village
youths, then less people are going to come to the urban areas and less of urban
decay would we see and there would also be less strain on urban infrastructure.
Yet, there is a discussion on this amongst the intellectual circles as to whether
this scheme, which is to be tabled in the Parliament soon, is a job creation
scheme, an employment generation scheme or a dole guarantee scheme. To
ensure that it serves the purpose of the former, to ensure that jobs are created,
one way of looking at it is that subsidy, be it rural or urban, must ensure creation
of sustainable and durable assets which would ensure job creation. | would like
to give one example here.

16.00 hrs.
Today, if someone takes a loan for housing and if they get an IT

exemption, then that subsidy goes into creating an asset. It creates housing. It



creates jobs in the construction industry and the sector supplying to the housing
industry can benefit from it. So, that is the kind of a vision that we need with
subsidies and with these kinds of schemes that ensure job creation. That has
been the commitment of the UPA Government to the poor and to the youth of the
nation and certainly, we will fulfil it. | welcome this.

My last point is on terms of collection. To increase the taxes to the GDP
ratio which is today between eight to nine per cent, there are several initiatives
that have been spoken about and reformed whether it is VAT or whether it is
bringing down the customs tariff or whether it is exploring and bringing other
services into the tax net. With industries that have a cheap and critical mass,
these reforms need to be looked at. | think, in terms of tax collection, this
Government is doing a very good job. Over the years, we have seen that, as
taxes have been lowered, a lower tax regime leads to more compliance. There
is a lot of empirical data to prove this. But, | think, as we go into aggressively
pushing the Income Tax officers to collect taxes, there is some degree of
complaints in this. While quoting the old saying "Do not milk the same cow thrice
a day", | would say that we must push them for tax collection but just ensure that
it is spread across the net.

With the fiscal situation that | have addressed, the overall economy looks
very positive. | just hope, in a nutshell, that urban infrastructure will be given a
special thrust in the forthcoming budget by the Finance Minister. A city like
Mumbai is a goose that lays golden eggs. We must nurture this goose and give
it more strength. Only then the overall economy will grow and the contribution to
the national exchequer will increase.

With these words, | thank you, Sir.

MR. CHAIRMAN : Congratulations! Your speech was good.
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amaY MY-eNY A 37 W}, T AW gger w@ee gl A Fo-arEt & uer o1 &

facRit FoT 1 813 10 feHFaR T I FdTg & Uh TTATg Tgel I Jolal H 129 3R,



69 I3, 70 I STk BT 3T &, S 9g ol o Hbraol 1.02 3R STe el &1 56 a9 3
feFay T TATCT U Aol A fac:l FaT #7sR 130 3R 71 S STeR ¢ TE 3767
&, FIR 37e gld U o -4 Ig TR oy FohR A &A1 S <801 @, 59 T9e el
g1 re faRM #er 1SR @Y, A SMAL. 8 AT Hieolry Y B A AT T &, T
AIHR FEcll & o T AL A $& ALT 3| AEATAF T & @M ST A g0 & W
ST # QWA € - 813 [ A58 §7 STaIOaT| Y AT AT & foh Tg TR geplitAch
SaAuHe 81k A AL X TET ¥ TFHEAS Soc il IMICEBIT & TR # hgell TTgIM
f& ¥ 1990-1991 I T PR TS 3T FX A G F TATET IMITETST g 1T
# BT & SAET ST TGN, F ek Pt AT Aes & 91 TR 3Hihs &1 el
BT afafRfadsr s a¥ 1991-1992 & Jorer 7 I & FaTer & 1S ¥
geoTel ATSfAEST o Y AT F 9 51 3T S S A AT ALY FHET
STl Y, SHA T 8 et R fon stteafres v #F andter-Rae, 2004 & ekt
3R e e Scdrest 3m$.378 9. & gadhish i gie o faard a¥ it g A, 73,
2004 I BISH, ST ¢ 6.8 Wéee A, 3T HH 3 &1 $HN FAdold & foh TSR &l
ER-ER 30T faaR deel T &1 facd &1 S, 7Y orar g 6 Shgndr, wahee=
3R TEIH AU YT & W H THR FATH & o Uher 311 & & seat @ Agams

5| SHb ITelTdT Jehlel T # FIHR Teh HROT FATAH | FHIR H IR STl TG
foF a¥ 1997-1998 # Tafidea Ay -2.4 &Y, a¥ 2001 7 -0.2 ot 3# a¥ 2003 7 -3.1
o135 rer ¥ o, 9 TAST H TWHR A, A 3ricyarer F MY I &% THR F 55
TET T, FIR 38 IHR & el 7 SN, Iy ¥ 3R FaSed a7 3R off % 8 wr el



At Sff, Uh AL AT HR H IUHT €T Widelm e g1 S v
MeFAHe § 3R 3 Terw g, H Fgan ﬂlsdléﬁ?&lwﬁﬂrﬂwﬁmm‘él 1

HeFJeY, 2004 T ST FeTeh 20.3 fATAT o o1, 98 18.1 AT &7 & I T &
AAES A 12 Ffard 3T IgT| 36T IROTH Ig 8Ielm & o et & G 37efrot
3T 8, foraem s Heg 781 giaT| 38 fov ar ardd 379 HfSTT| T a1 et grefr
foh Y 37eITeT T ST Fereh &, 39 a1 o facet A afd arfes o S saa A
38 Jrerar TSRyt AT # it YUR FTAT 98am| 30 & # WA 3R
dIEITH 3T TRIS §| TS gHe SR T, 93 THATOT & &1t 37 & T8 &1 3icAed
TISTEAT 7 3191 g foh 3¢ IS A &1 IS I 3R &H S W &, HIN YoFaT & 7
arell Y T ot ¢ 6T &1 38 ToIv g3 NISud & Gur e g39m| # 31iehst 7 gl
STIAT 1T, § 39 arg 8 €1 fided F S srserar §, 39 3R A9 3d 6w
TR AT 8 @ FX TQ & oAfehel TSt gl ST 6T &1 S8 [T ITTHT FOR FHlelet

FelTel Y 7T AT o |

TER FEal & [ Aol T IR AR TATT H TAT FH1AT §, AR 3T Sl
ST X &, A THHRT I IR EATA JTHSE FRTAT ATEA § | H HERISE T 3T TR
€T Gl TTEIM| FAGRTE T Th AW §olR RIS 39T I ot g1 a0 gl &
gAY 7 AGRISE TSR dhegX AXHR HI Tl dlictel 7 FHs aR I8TH gF AT g

3HHT ALY HRUT o211 & & | SHF Hatl 7 AW Shgell ¢ foh HOT BT IoT: el g
STST & H Beh T TSI - AT aF ToT I T TRT Foll 3T of of AT sATS & FHF

T 38 g H dlfeh TR AT FEN - g 3cak T &, ATe AGRISE gl AT



TSTEAT BT i @of W Gall §, 306 300 OCaRT Aol | faed 7 St sareT T 8, AR 7
STl &Y 38U &S T[T 3118 § A SATAT TS X &l 7 AT I3 |

H T FT T IR IR EATT TR FAT TGN | FERTSE A 500 F 1T
framr F HTergeaTT i § AR 3T FROT HOF o719 & ¢ F Ay faea A9
ST & doTe & TR # A A1l 38 GAT o A Ig a1 3oTeh Tder W@ A 31 3me7
o T@aT TTEaT €1 Tk BIE & HaY F A9 el soie 7 3 et i eeh ol
TS et arel §, 39 T 87t g1l HIR 3FehT TROTH AT fAshelr? gy ardi 3T
TTSCATET I 1T F Tt T IoATal & Tger T Ty fomam o1 o6 g fohameit st
all ATG BN | AT cATATT H ¢ ¢ 3R ol & a1 § & §U &1 71 319
AERTSE T PR T g ohd & 19 T ST ITIET fohAm AT, 316 edT H 3 & 915
39T aeT TSI | FIR THR $HA HH T ¢ 3¢ A6 FEWE & TG H TAST ¥
TIHR o 30T HA fHar o7l S sarsT &X ggel 18 gfard oY, 38 & & 13
gfaerd 3R R 9 wfaerd d a8 TR a5 §8RT 38 TH7 T faur ar ff 39 7
GfIRIe deh oITUaT| 3T Secl. 8.3, & UGl & el T FuLT =T A8 8 | S FET
AT AT AY Seel, 1.3, F WA g &1 et gl feeham? Tgt At ufaerd ¥e 3w
SeyTe § STafF Fr3mRiea # oft 1 gfaera Y 316 Sexwe F81 HAerdr| agr 391 10
gfaerd 2R & ST &, 9 9fded 31 ardl & e SIdl § AR aRT e 17-18
gfaRrd & SI1eT IeT ST g ﬁmﬁmé%ﬁmﬁﬁﬁﬁrﬁa‘rﬁﬁw-

18 YTAerd U ST &, 38 319 S JTIRId IT ATl YA e o Hebel & | Sec 3.
# IR 9fard R wY facelt ARl  Far Aerar 8 #9R 8T ar 17-18 wfaera
gsdr g1 f $TRT &1 fohareT Fha 37 TTHe fThan? 30 §aY H TR TR T @



AT AE? FHART Fgall § [ PIRRT & FIU & T AGIR | S <
FI3TRfeT dF, BReFe FzTRfea dF iR A FTRiea Aasd §, 399 St
FHIU SATAT &, 38 7 ATTRT FHH HIAT I3

THITT FQIeT, 7 FTALTd SISl TR Ig THR R Tlhea & faw For S g1 7
gfarera saTsT 9 3T oreTlet & forw ot fAerar g, T fraret st &t 9 ufdera 9X
ST dohl @ FOT AT ST 81 38 &X 7X 3ff [t Ts@rashed dent & 0T fferar &1
$H X W FINTRTET bl & FHOT AT el &1 AY AT § & fhamit 1 2 ar@ Tqv
ek Tl sfepl & AT 7 AU SATST T S hY cTaeT Y 3R FI3TRTET ot ot ofr
3T 38T 3T 9X FRATAT ST HOT &t & forw a1eg Y|

FaMafa Agle, # faegd & IR # $ge e §| 37 fSotell & FoT A Q
qer A S FUfq fAfAd g &, 98 31 w1l & fhT a5 a1 3eaik 9eer g1 A1 AgRTSg |
HERISE A1 ST Tgel H JgT A AT AT, fSTell 5 ATAer 7 g 3reoT U, AfeheT 319 -
©: 3R 37M6-31e g s AT glar 3 a1 & 915 &1 St A& & deg & I
AR FS A6l B W g1 A gl ¢ b 519 I-IRFIRE Fol &1 Teoh 37oar
feuréaiT satm I &, df 33 9K I ST 1 Fmare & 10 FIaTe deh H BT AT
©, 3Tl T 37creT fSUIEHT T g SAram Sfar g1 15 $ie 9y & fosrel daw g
Tehcll & AT 1T HSH &1 7161 19 T T ATCIH 8| 3 T H S €ATeT oTe fedm ST
TET &1 3791 §H SH 27 & AN UTeil &l &T &Y & Ueh HeAIE { 9 10 HIMEE deh i
BIE-BIE TISTATT §1T, ol Teh-Ueh HIMATC A 2, 4 IT 10 Al Hl SelardIhres ferar
ST Hehell &1 39 T & TaSTell deT X & HaY A $& AT A6 &, off 38h ToIT
3rcreT f3urcHT et T HERTFRAT ¢l Foeg WHR P HF [aU 63 oA dr




HTGRIHAT &, I8 oIl TIRT, 7T Y 37 &2 H Ueh et QT 3T foF TRT 82T 3R
H g Sreer|

16.12 hrs. ( Dr. Laxminarayan Pabdey in the Chair)
AT FAQIE, ATl W S S9N §, 399 4TS ofd & | Tieusr dT ot

arer fraTet & AT § 6 3% W fstelr & SU| FAgRTSE 7 AT WHR Folet &
ggol ST 9ret 3R Tseardy FHAE 9l o arger far or & i 3ad SR
HERISE H Hedl H HIaN, o a6 fohdreil st 3BT &3, offehet 31a He @I 81 NG JaR
ST 8 HAAT T@ & | ST 39T arer foham g, o s @nfg e

AR, 39 H [T T fosTell ¥ T ST HgeT A § IASTEATA HI ST
faSTely 8o & a1 Ter W &Y, AAfdhed 38 ST [STel sgr & AET qaw 7 39
AT ToTefa &Y W@ &1 3T 31T ALY WU F SAFATHE 76T & W@ &1 dgf fsrelr
eI el & $RUT fhareT 3med 8 I &1 J19 39 fHET weer & fastelY agT &ar, ar
A FTH Tl | H IS & TR H Teh RIATH TgohT FdTAT gl -

"As stipulated in the 1984 agreement pending receipt of the opinion
of the Supreme Court and decision of the judge of the Supreme
Court, Government of India should give due consideration to the
request of Haryana and Rajasthan for making available additional
power from the Central unallocated share from the Central
generating stations, but nothing has been done so far to
compensate the State of Rajasthan. The Ministry of Power,
Government of India may be impressed upon to enhance the
Central allocation quota to Rajasthan to the level of 40 per cent as
was shared in the year 1996."



AT FRICT, I§ TIHR VAT X (6T ¢l SH UG &2l I STeAdT I Tg§

fareard g1 SrveT f& I8 TR AR Tateifad X & & o

Tt Aele, # f{TS & IR & FgA1 A8l §| el T JqRF AT &
forarg & o GeRIfRr hr AT HY 75 §1 I e AT ITRF AP H FeT ¢
181 RIS &7 & I¥ 2004-05 & ERT=A 37 3R 2005-06 & &RT= 46 Jee IR
AfSTH IRAISATIN H G FA 8 IgaTad &I 7S &1 dhaol Ggalel I U FO 6!
BT | ST Y 3 H S5 T F1H TSl FIHR A YF fohar AT, A 391 39
8l | T30, Y ITaeTHT A Al FI Siset Fr a1 Hir Y| AT WA A IR FE
A6l Al HHF T HA TS FATOT A Nl & 9l fAer Fherm| 3T 181 IRASTATT

dafser §1 # HERISE & 1Al §| HERISE HT Teh Jge Tehed ¢, Ueh a1 GRS &
foreT sfierct gfexr amiefy & 1980 & s1fA gt fokam 2, foerehT 19 I8 TSR &,
maguﬁm*lggaamﬁ_ﬁmﬁgaaamrugﬁaﬂ.a.mam%ﬁmaﬁ‘rw
3718, A 38 3 YRASTAT 1 Y fohar AR 6-7 I3 TUT 77 U | 38 AISTar &1
AN HIH §3T, Afched 3qh dIE 775 TIHR AT & dle;, HiIH THN =, ToCarT
FIEIH TER A 3§ IRTISAT HT Fog HY AT H 3M9H 3376 FT1 AeAT § o
Wﬁmwwaga%mahswaﬁmﬂ:qﬁ@ﬁﬁw%agﬁa?
&R & fhareAr ar s va et & fore urelr fAer ahemm| 711 31marg § o6 o TR
0 RIS &Y 379 8T H of 311 3= St 181 Hars aRasae 3mssdiwrs 6 §,
3T YR B 0 IRATSTAT T T IHHA SeTeFol3. AT MGV | T8 IRATSTT 1980 H 300
FUS TIT 7 M| I 1995 H FeaT 2100 RS TAT & g 715 3R 3T 3 g9 S
TIT I g1 TS B




gerrafar i, # S &1 3R TRBR T €1 ferrar =g § AR et angar §
for TSl 7 dheg TSR A dC FT AT &1 AN g T ¢ urferardie & araaT
T Tl & Al el fRar| I SLhR T3l & AT AT i do% L @ ¢,
T & faed AT @ Joh W8 3R Fg W e &6 dT & G900 A S7-q7497 &, T

a1d 81 o181 &1 SETAIT Ug TIPR AT hlel oI W &, 58 TG H TLhR ST T
arferdy TaSC Y IETAT AT F A F ToT TIEN e &1 W €1 39 dayr i
3Rt Tse feRm-fAder &4 @R e, el Af wrder & |

<=1 A 8000 F FIIS AP I TS & | I ST 7T § BT AT ot A arrar
T o ARTYY F AN FRAFNST Yo SlMe 377t Y § | SHANC T ITOT A1l 3Tl gl
RET I

HRICY, SId TASIC il THR A, dd IFA Si1Sel T FIhHA, TUHAHAT H5h
ISAT, IR U FT IR AASTA g5-d T SANSed FT FAHA [ordT 3077 AT| 39 39
FHIAHH S Hel T, 3HH 1T 63 3 781 & @ 8| ool Yo dote & 5761 & A4 4, 39
R &Y Yol STl 2ff| S9rrer, fagR BT o g oY NS Y% §S, IR STHI SI9TE 3o
fears €T i off| faea 7Y o, 39 Yo #fY S @F 39 O AT W G A F TS
e Wi, & fora ahR & I8 8191 3R 38wy A feem-Ader &

Heled, Tolihle, ATHUATS & et & o351 gF-u\ § =wdl ggl M o
droHTATe & HEY H g7 A 36 forar § 6 31 faweR d ArerqR fasmeT & e
dedTell W SITHTATS dr AaT AT gRiT| 319 F Fgd & & a-aR JLA T qT
Hers & AT F Farar 7 6 HF e FFoel TR F AT TR FI5 A9 @Y
¢ 3R IR A3 TIT T ifdier ST g T I Ha SN, FHPT Il o¥el | 7S



ST & T R hedell 3 YA IR SSIsg 81 T & 3R 38 fAIT STeiget 1 &<
cgdel & Sl NTATATS T JaT Y6 glel arell oA, I AL g1 FHINT A 06 & R
SITHTATS HaT YT F

Heled, H 39 e T 819 o Heer 3 F a1t IGAT ATgell | Fiel T At
TET§ | AR R Srraen a7 #, g oy 7 FXIR el WeTe &1 fAEdR 3maeas
&1 3 Frer ATt F1 o Forer, ket 30T STaTa &1 & A& 37T Fet o7 (32),
fATSTY, T=geN, AXIR deX Wl &l AE FY| agT Qe AN §, 37T agT 440
AMAN &1 3R 3T 3¢ LT HLT AT I8 Nhe # M| TgT 3o FIIer &1 39 &8
#, TeaqR, Msfasiel 3R 673wy 7 o, Awreler, FaiecH TG WeToT YT e T Jgel
| B B ST AT ol aatsie § fAerd §, 9 a8l & frar, Asigy, agi &
aTial T 9T, IISATT3HT & fIT PoASE 3AYS GarT T &9 # «elif¥r &, I8
ﬁfrmmﬁl?ﬂﬁqéﬂw,qﬁm,gﬂﬂwwmmm,sﬁ%
31T 181 ANSTAT3MT H STel| ¥ HRT ST SHTAT {9737, Fifeh TASIT & ThR o 36
A USIS PT T RIS T &of & HeeT 3 Hram A1, 7R ot R Feher w7 e
TR ¥ HIaHl T 6T &1 H IR Tg F GAT g g1l & H AT w7 A
AT 3R S & fAEY & Aol TUT Fieher 3 X AleHs) TATCA X, Folh Hod
IR SR & Wit dr @lie a 3107 @i & dNTd Hed & HTUR 9 dgle 6
ad Fer A e #7412 &Y. Rerawem s o 8 22 Fir rdcgaer Hr AeaE™
gaeT 7 WS T g A F aa W afeasr gATT FA S a1d Fer A, AT 16
feaw 1 &Y A Faeaeer St & 3rmarvaes aw 3t X &Y e arelr |fewsy # aRade
el BT R T TARTUR Tl §U et foh 5 datr 31 318f) 1 Sharolt o161 foha araim|




T 37T JHTRARET & STE HhelT el dTel &1 T S T H FI7 HTet dTel &, Il
el &I TASE STATe ¢l A1V | etel & T H 1T a1d H | 3R Uerd 3ot &1
TR ®9 g AT IR 38 THFR FAT ET| H IR G307 g HATT & FY
H AT TEI| 3TIA SHH FS AT HT &, FIR & ST § o I, R 3R 5167 7%
6 1 BTl T gAY B W &

JHTIRT AR TTFE & IR H FS AT AMETN It is a beautiful country. FHRT ART
& 30T ¥, 9§ FraX &2 & Fel ARefer T 3R pREeH ¢, Afthed I ey

THATCT 81 ¢ 8 | $oToh TFaY # 3T9el ASel o7 7 1000-1500 FR RIS F9AT T@T
AT, AY I BT &, Afched H 3H 18T ST ATET| Tealided 3ATST & 8 3m9at
U FUS FS FIAT 3HF folw 74T ¢

B H G H gl § foh S8 WEHAT & TFI-H H T 3T FS Hal dTel
£, TR FRIeTel U & Foaet] A 3T HS e dlel 82 AT $S B, §6 Toaee] &
3TIRT 3TTEaTe hd G, 39 A3 A feram, s forw maenr ergare|




SHRI TATHAGATA SATPATHY (DHENKANAL): Sir, today, we sit in this august
House to discuss the Supplementary Budget of 2004-05. We have an able and a
capable Finance Minister in this country today. He has to his credit many firsts.

Earlier, when he was the Finance Minister, he had been successful in
achieving some underlying, some noble things which everybody expected he
would repeat in this term also. We are still expecting and waiting for him to work
some wonders which in the last 6 or 7 months, as of now, we do not seem to
have benefited from his bright ideas and his experience.

Sir, | would like to concentrate first on my State Orissa which has been
consistently considered to be a poor State. But, as you all know, all the States of
the East, namely, Orissa, Bihar, West Bengal, Assam are not poor States.
Intrinsically, these are very rich States, if you take into consideration their natural
resources, and the amount of fresh water that flows through these States. If you
take the human resource aspect also into consideration, we will all be happy to
note that these States are very developed States. But, in the past, a lot of wrong
was done to the Eastern part of the country, especially to States like Orissa. We
are all aware about something called 'freight equalisation'. As far as freight
equalisation is concerned, as you know, at the production head, whether it was
coal or steel or iron ore or aluminium or manganese or whatever it may be, when
they were produced or mined in Orissa or in Bihar and shipped to Mumbai or
Ludhiana or Salem, the cost was the same as at the production head, thereby
implying that the States in the Eastern part of this country like Orissa always
subsidised in this country and it is these States which have built up this nation
brick by brick. But, in return, today, what we see is that successive Union
Governments, - except a small portion that the NDA ruled - federal Governments
of India have always neglected the Eastern part of this country. Today, even the
present Government has not fared better.

A State like Orissa does not only need money. As far as money is
concerned, of course, we should get what we deserve. For example, they have
not reviewed coal royalty, they have not tried to concentrate on our irrigation

projects. They have not financed or funded sufficiently our irrigation projects, our



infrastructure projects, thereby not only have the successive Central
Governments taken away the wealth of States like Orissa, they have also, on the
other hand, tried to push up and keep us as if we were waiting somewhere at the
back burner, and we do not have a right to be an active part of this nation.

Sir, infrastructure development in the Eastern parts of India has been
consistently dwindling in terms of funding in all successive Plans. It is evident
even in the last Budget, it is evident throughout this Plan, and we are yet to see
what the next Plan bodes us.

Except Assam and some parts of the North-East, Jharkhand, Bihar,
Bengal and Orissa, as | said earlier, all have much more water resources. They
are rich in minerals and their human resources are yet to be exploited. | am
repeating this with an intention that these aspects need to be underlined so that
whichever Party comes to power at the Centre has to keep this in mind that
unless you reach an even keel in this nation, no development is genuine or no
development is sustainable.

For instance, let us look at the bank deposits in a State like Orissa. The
State Bank of India alone had collected around Rs. 4,000 crore in the year 2002-
03 as deposits. The Government deposits, individual deposits and all kinds of
deposits put together come to Rs. 4,000 crore, out of which, the re-investment in
the State was a meagre 16 per cent. It just shows that the banks in States like
Orissa do not wish to re-finance agricultural projects, and they do not want to
finance small-scale industries or medium-scale industries. The money collected
is collected in Orissa or Bihar or Bengal but it is invested somewhere else,
thereby making our people even poorer. So, it is time that we take a thorough
look at where we are driving this country. We are in a State where
backwardness and under-development have resulted in extreme naxalism. Sir,
as you are aware, naxalism or activities connected with naxalites prosper when
there is utter and abject poverty. When people are poor, when the villages are
poor, and when the common man is looking for his daily meal, he is frustrated, he
is hungry, he is willing to take up arms against anything that, he thinks, is slightly

connected with establishment. So, when we are thinking of fighting naxalism



with guns and with police, we are blissfully unaware that the problem does not lie
with the bullets or the guns of the naxalites. The problem lies with poverty, no
education or low education, and abject deprivation. If we meet these points, then
we need not fight naxalites only with bullets, we could clean out their base and
we could create a situation where it would be difficult for such elements to thrive.

Sir, | have a suggestion. Suppose, the federal Government thinks that it
would link say, Ranchi with Vijayawada with a four-lane national highway, that
would touch many religious places, it would touch mineral resource bases, and it
would go through the heartland of naxalism. When they are planning for a red
corridor, if the federal Government, the Union Government of India plans for a
proper national highway, then we will be able to beat them at their own game.

We will take the benefits to the society. With your so-called liberalism,
your so-called open economy for the poorest of the poor in Eastern India, and
with the road that would come, development, education and work would infuse
wealth into those areas, but unfortunately what | find is that in successive
Budgets and successive Plans, we preferred to remain blissfully unaware. We
are not trying to meet certain basic demands of this country for which we are
spending our energies, our resources in such a manner that they do not give us
the fruits that the people are expecting. That is why, when most of us go to
elections, when you go back to your constituency, people are constantly
dissatisfied. They are asking all of us what the Government is doing, and our
answer is that the Government is incapable, it is inept. So, it is like butter on
bread. Everyone likes the thick coating of butter on his slice of bread. Here, the
Indian Budget has successfully squandered away his spending. It is thinly spread
out in all spheres.

We notice smaller countries like Thailand and Oman which have
concentrated in two years' period or three years' period on particular projects,
say, health, education and infrastructure. Infrastructure means, roads and ports.
By doing it like that, what they have attained is a supremacy in those spheres
where they have concentrated.

MR. CHAIRMAN : Please conclude.



SHRI TATHAGATA SATPATHY : | have nearly concluded. Some speakers
before me have mentioned this. | would like to reiterate and pinpoint here that a
project like the Pradhan Mantri Gramin Sadak Yojana, like four-laning and six-
laning of the National Highways was not a political party's agenda. It was not
something that the former Prime Minister, Shri Atal Bihari Vajpayee could have
put in his pocket and taken it home. It was a wealth that was being built for the
nation. He had the vision. But if somebody has a vision and the Government
changes, let us not destroy a vision. Let us concentrate on the good things, no
matter which Party started it, which political motive was behind it. A good thing is
always good.

As we have seen, in this Budget these projects have been sidelined,
especially the Pradhan Mantri Gramin Sadak Yojana. In my constituency,
Dhenkanal of Orissa, | have seen in deep interior villages concrete roads that
could be comparable to the concrete roads of Bombay or even some smaller
roads of the USA. They are of that quality, but the project has come to a
complete standstill. There is no work being carried out now.

In conclusion, | would request the Government to please widen your

vision, think beyond petty political boundaries and give a break to this nation.



SHRI SURAVARAM SUDHAKAR REDDY (NALGONDA): Mr. Chairman, Sir, |
thank you for this opportunity. Since we passed a good Budget in this House
about six months back, certain promises, which this Government has made to
the people and the nation, are certainly fulfilled. But many of the promises are yet
to be fulfilled.

| would like to remind that price rise is one of the very important issues,
and the people of the country are very much concerned about it. Unfortunately,
while the prices of foodgrains and essential commodities are growing, there is no
remunerative price being paid for the peasants for most of the commodities
which they produce. We had a discussion in this House about the remunerative
price and other things. Unfortunately, the suicides of the peasants are still
continuing.

The hon. Minister of Finance and, on his instructions, the Reserve Bank of
India, asked the nationalised banks and the private banks to be liberal and give
more loans to the agriculture sector. | remember, the hon. Minister of Finance
had gone to the extent of saying that he stood guarantee for the peasants and
they should not ask for other guarantees. Definitely, there is an increase in the
amount of loans sanctioned but it is not up to the mark. Otherwise, the suicides
would have been stopped long back. Most of the loans which these banks are
said to have given to the peasants are only book adjustments as if the old loans
are paid back and new loans are given. This is a very unfortunate situation. The
Ministry of Finance should intervene to find out really how many new loans are
given to peasants in various places.

The agricultural labourers are the biggest victims of famine and drought
situation in various parts of the country. We expected, because of the situation
arising out of the drought in various States, the Government of India would come
out with a courageous step to totally waive the loans of the peasants up to Rs.
20,000 or Rs. 25,000. There is a one-time settlement for big industrialists but
there is no such possibility of writing off of loans of the peasants who are
producing food for the entire nation. On the other side, there is no sign of

improvement of labour market. This is a unfortunate situation.



A decision is yet to be taken on the reopening of the closed public sector
industries in this country. This is a very serious issue. | would like to remind the
hon. Minister of Finance through you that the commitment of the Common
Minimum Programme is to be fulfilled at the earliest. While there are some
positive steps being taken by this Government, | am sorry to say that there is no
demarcation from the previous NDA Government on various policies. One of the
most important changes that should have been seen is on the question of
commitment to the public sector. | do not say that the public sector undertakings
which are totally running into losses should be reopened only to give wages to
workers but there is a possibility that several industries could be modernised,
reopened and at the same time give employment opportunities to a large number
of workers, they were displaced because of the wrong policies pursued by the
NDA Government which was against the public sector and which has made the
public sector a victim continuously for the last several years.

The other issue is the question of disinvestment. Disinvestment is not
necessary at this juncture when certain industries are earning profits. The
decision of disinvestment in oil industry had been taken by the previous
Government. | do not understand why the present Government is continuing to
implement the same decision. There were allegations in the newspapers that ten
per cent of the shares after disinvestment in the ONGC have been alloted to two
unknown companies related to the Reliance Group. | do not know how far it is
true. It has to be clarified by the Ministry of Petroleum & Natural Gas and by the
Ministry of Finance. When there are profits, why should they disinvest? It is a
question of policy and it is a question of ideology. The public sector should be

further strengthened.



| would like to remind the hon. Minister of Finance of certain other things
also. The Supplementary Budget has given proposals for several Departments.
Naturally, there is a Supplementary Budget for the Postal Department also. |
would like to remind him that there are about six lakh workers in the Postal
Department and three lakh employees, that is about 300,000 workers are
continuing as extra-departmental employees for the last several decades. The
Government is supposed to be a model employer in this country but
unfortunately the Government is not playing that role. They are refusing to give
proper facilities and regularise these extra-departmental employees. Fifty per
cent of the workers in the Postal Department are extra-departmental employees,
is a matter of serious concern.

The Employment Guarantee Scheme, which is to be introduced here, is
limited to 150 districts. We welcome it. Itis a very good step. It will help. But it
should be extended to many more districts which are in need of this type of
activity, maybe, at least, to 300 districts in the near future.

| would like to remind the Government through you, Sir, that on several
arbitration issues between the Government and the employees, as | mentioned
earlier on the question of the model employer, the Government is taking a very
negative attitude. When there is a dispute between the Government employees
and the Government and after negotiations have failed, it goes to the arbitration,
and after the arbitrator has given a decision, this is not implemented by the
Government for several years. It is kept in abeyance and ultimately proposals
are coming for a resolution in the Parliament, rejecting the arbitration awards. |If
the Government itself goes for this type of rejecting the arbitration award, then
who will defend the workers in this country? And arbitration is something which
the Government also accepts. = The employer and the employee both should

agree to implement these arbitration awards.



Sir, | would like to remind the hon. Minister of Finance about one very
important aspect. In this Supplementary Budget, | do not find any special
allocation or separate allotment for Telengana freedom fighters' pension. There
are about 13,000 Telengana freedom fighters who were continuously
discriminated by the previous Governments for several years. During the last
United Front Government, a special Screening Committee for the freedom
fighters of the erstwhile Hyderabad State was appointed by the Union
Government itself and all those who were in the Committee well know freedom
fighters. They recommended about 13,000 names. About 18 new camps are to
be accepted. For the last several years they are requesting for the Swatantrata
Sanik Sammaan, unfortunately, there was discrimination against certain political
parties? Telengana and Ponnapuravayalar arms struggles were not accepted as
part of the freedom struggle. After 50 years of independence after they have
applied and after their names have been cleared by the Screening Committee,
their names are being rejected or are being kept in abeyance for several years.

Everyday we get the news that several old people are dying. If they get
at least CGHS cards, if they get that honour that they are being accepted by the
Government for Swatantrata Sanik Samaan, there is a possibility that they may
live for some more months or for one or two years more. So, | request the hon.
Minister of Finance to look into this issue very seriously.

Several lakhs of Telengana people participated in the freedom struggle.
Nearly 4,500 people had laid down their lives for the liberation from the erstwhile
feudal Nizam rule and they sacrificed everything. But, unfortunately, they are
being denied these things.

Finally, | have a few suggestions to make to the hon. Minister of Finance.
The Public Distribution System should be further strengthened so that the poor
people in this country can be helped properly. | appeal for the reopening of the
viable public sector undertakings. The Ministry of Chemicals and Fertilisers has
asked for Rs. 300 crore, out of which Rs. 299 crore are required for the exchange
loss. But | do not find any allotment for the reopening of the IDPL, which is a

very important public sector undertaking under the M/o Chemicals and Fertilisers.



Moreover, there is no mention about the HCL and CCIl. These are the viable
public sector undertakings. But, unfortunately, these have not been considered.

Sir, more liberal loans should be given to the agricultural labour. The bad
debts are being written off for the industrialists. This is not a bad debt, this is
because of the unusual situation in the country. So, the Government should

come out with a courageous decision.

MR. CHAIRMAN : Shri Varkala Radhakrishnan - Not present.
Now, Shri Jasubhai Dhanabhai to speak.
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SHRI VARKALA RADHAKRISHNAN (CHIRAYINKIL): Sir, while extending my
support to the Demands for Supplementary Grants, | want to make some critical
observations regarding the functioning of the Government.

| may point out that we have passed a statute last time for fiscal
management and budget responsibility. There was a Bill, if you remember. We
all together passed that Bill. The aim of that statute was to have a control on
budget management and fiscal responsibility as well. However, it is an irony of
fate that we follow the old procedure of coming to the House with Supplementary
Demands for Grants even after passing that statute.

On going through these Demands for Supplementary Grants we find that
they relate more or less to all the Ministries. Nowhere | find any unexpected item
of expenditure. When the Budget was discussed, all these things were there. All
the items given in these columns relate to expenditure which was quite expected.
However, unfortunately, due to mismanagement, if | may put it that way, the
Finance Minister is again coming to the House for Supplementary Demands,
even after passing the Fiscal Management statute. It is an irony of fate.

We should deviate from the old practice. For that purpose we have passed
the statute. If this is the position, what is the use of passing a statute like this for
fiscal management and financial responsibility, and all these things? They will
have to bear this in mind.

Hereafter, | would advise the hon. Finance Minister, who is an expert in
this matter, not to come another time with the Supplementary Demands. He
should strictly follow the guidelines enshrined in the Statute. The Statute is
passed by the House with a purpose and that purpose is not served. With these
general remarks, | would like to make some observations. | cannot go into all the
details. There are many details.

In page 1 of the Demands for Grants, we have the demand for agriculture.
| am coming to the State of Kerala. There is a crisis as far as agricultural
produce in Kerala is concerned. Price stability is not there anywhere in Kerala

and the prices deviate, fluctuate day by day. The poor agricultural farmers are in



a state of starvation. Our hon. Finance Minister is in my neighbouring State. He
is quite aware of the position in Kerala. The position of Kerala is fully worst.

We are now in the last quarter of this financial year. When you come to
the House next time with the Budget proposals, you have to see that stability in
the agricultural produce market is ensured. You have to take necessary steps so
that the poor agricultural farmers would not commit suicide in the near future. |
think, you will give a patient hearing to their grievances and something will be
done to save the agricultural farmers of not only Kerala but also of throughout
the country from further frustration and further loss of lives.

Secondly, | take the case of education. Education is more or less a matter
of commerce. It is not a matter of service; it is not a matter of culture. It has
become, pure and simple, a commercial business. Higher education has
become more or less, cent per cent commercial education. When | refer to
higher education, | refer to functional colleges. The admission for medical or
engineering college seats is given for Rs.10 lakh or Rs.15 lakh. That is the
position. So, we should have a sound educational policy. The Minister should
stop this Rs.10 lakh bargaining for the admission in medical colleges. He is also
quite aware of it. In Tamil Nadu also, hundreds of colleges are mushrooming
and they are demanding Rs.10 lakhs or Rs.15 lakhs from students who are
migrating to Tamil Nadu. This is the usual practice and experience. So, until and
unless we take some drastic steps, we would not be able to control the situation.
For that purpose, | would suggest that please bring in a Central legislation - a
Central legislation defining the purpose and the manner in which higher
education will have to be given effect to in our democratic country. Please bring
in a legislation.

The legislation which you have brought in the matter of minority education
is also dangerous. It has certain provisions which will allow these people in the
name of minority education, extract, extort lakhs and lakhs of rupees from the
students who are seeking admission. It is more than extortion. For that purpose,
we have to define the Admission Boards and we will have to define the powers of

the management, whether it is private or otherwise, whether it is minority or



otherwise, we will have to define their powers of admission. There must be a
uniform policy, a uniform law applicable throughout India. Education, |
understand, is in the Concurrent List. But we must have a Central legislation to
curtail the powers of management in collecting fees from the students.

Thirdly, coming to literacy, the United Nations have declared that in the
a0™ Century, almost all the people will become literate. Even now, in India, we
are having the largest number of illiterate people. We have 35 crores of illiterates
in India. Even then, we do not have a policy. We do not care as to what steps
we have to take.

The National Literacy Campaign is there on paper only. It is not
functioning properly. | would advise the Government, through you, Sir, that the
Finance Minister must take some methods by which the National Literacy
Campaign becomes a reality and there should be no one in India who is unable
to read or write. That must be the policy. | would request him to adopt such a
course.

Coming to transfer between the Union and the States, now we are at the
stage of introducing a new tax system, the Value Added Tax (VAT). At the same
time, there are apprehensions about this tax system being introduced. The
traders are very much afraid of it. They want that each and every State should
have a separate system of VAT. There should not be a uniform system in India. It
is better if the VAT can be introduced in a varied form in each and every State,
taking into consideration its geographical condition and other things. At this
stage, | would tell the hon. Finance Minister that when we introduce the VAT, my
State Kerala will be a loser. We were getting forty per cent of the total income
from the sales tax and this will be lost. Naturally, there will be a loss for the State
in terms of revenue in so far as Kerala is concerned. What is the remedy? Hon.
Finance Minister may say that the Centre will compensate. That compensation
will not be a matter of perpetuity. It may be done for two to three years. But, in
the long run, Kerala will be a loser. So, | would request the hon. Finance Minister

to look into this issue of transferring some service taxes to the States. Now, the



Centre is collecting all service taxes. The Hon. Finance Minister must consider
giving some service tax to the States.

MR. CHAIRMAN : Please conclude.

SHRI VARKALA RADHAKRISHNAN : There are so many things to say. | do not
want to go into the details because of lack of time. There are items which can be
easily transferred to the States in the matter of collecting service taxes in lieu of
sales tax. That matter may be looked into. | think, the Finance Ministers of the
States and the Union Finance Minister will discuss all these matters and come to
the rescue of the States.

Ours is a federal State. The Centre should definitely be strong enough and
at the same time, it should not be at the expense of the States. So, the States
should also be encouraged in having a viable financial status in so far as this tax
is concerned.

Another thing is textiles. Handloom is facing a crisis. Textile is also in the
Demands for Supplementary Grants. The textile policy is there. But that policy
has not been implemented so far. That policy is still on paper. No administrative
orders have been issued. | will cite one example. The Cannanore district of
Kerala has been declared as the centre for handloom textiles. To my knowledge,
the connected matters have not been given effect to. The net result is that after a
lapse of six months since you came to the power, nothing has been done in this
respect to implement this policy in detail.

Lastly, | come to corruption. The Lokpal Bill is discussed. It has not been
passed. Corruption is the order of the day. There is corruption from top to bottom.
We experience corruption in every walk of life. Of course, there are courts and
vigilance department.

The effectiveness of the Vigilance Department also is a matter of dispute
now. We should not claim that we are doing justice, but the people should also
feel that justice is being administered. That must be the criterion. We all claim
that we have a very good vigilance, CBI investigation. (/nterruptions)

MR. CHAIRMAN : Mr.Radhakrishnan, please conclude now.



SHRI VARKALA RADHAKRISHNAN : So, | would request the hon. Finance
Minister that when he comes next time with the Budget, he should see that this
Bill is passed. A fair trial should be given, and the investigation into corruption
charges should take place with due care and caution. | hope that he would look
into all these matters.

With these words, | support the Demands for Supplementary Grants.



SHRI KINJARAPU YERRANNAIDU (SRIKAKULAM): Mr. Chairman, Sir, we are
discussing the Demands for Supplementary Grants for the year 2004-05. After
passing of the Fiscal Responsibility and Budget Management Act, 2003, the
Government requires to review the receipts and expenditure relating to the
Budget.

The hon. Finance Minister has admitted that one of the weak areas of the
current economic situation is inflation. Secondly, the hon. Minister has also
appreciated the last year's performance of the NDA Government to achieve more
than 8 per cent GDP. So, they did well in the agriculture, industry and service
sector. According to the Mid-term Appraisal and even the quarterly appraisal,
these sectors have done well.

17.22 hrs. (Shri Arjun Sethi in the Chair)

We have to see the ground reality. That is the most important thing.
Here, we are framing the policies. We are giving the figures etc. But they do not
coincide with the ground reality. Regarding the price rise, | would submit that
this is the highest inflation ever. It had not reached so high earlier. In the recent
months, it had reached more than 8 per cent. Prices of all the essential
commodities have increased. Recently, the Government has increased the price
of petroleum three time. They have increased the price of gas two times. Now,
the common man, the lower-income man, the middle-class man is suffering a lot.
We have all this information.

Therefore, the Government should take suitable measures to control the
prices of all the commodities. Even the State Governments are levying more
than 30 per cent tax on the petroleum products. So, they should convene all the
Chief Ministers' Conference to sort out these issues. All the State Governments
are accusing the Centre, whether it was the NDA Government or whether it is the
UPA Government in power. So, they have to take a considered view. They

have

to reduce the excise and customs duty. Simultaneously, they should request the

State Governments to reduce the sales tax. Then, the prices will be reduced.



Regarding agriculture, | would submit that the farmers of this country are
providing food for more than 100 crore people. But it is a pity that they have no
respect, they have no credit, they have no basic amenity, and they have no
infrastructure. This is the fate of the Indian farmers today.

Last year, the Congress party led by Shrimati Sonia Gandhi and other
State leaders accused the NDA Government and also the TDP Government for
these suicides by the farmers. It is true that the farmers are committing suicide.
The farmers are committing suicide not only in Andhra Pradesh but also in
Karnataka, Maharashtra and various other parts of the country. The farmers are
committing suicide. Everybody knows the fate of the farmers of this country. But
Sir, my friends from the other side, have taken the political advantage. Okay,
they have taken the political advantage. They had criticised the policies of the
NDA Government at the Centre and they had also criticised the policies of the
TDP Government in Andhra Pradesh. But what are they doing now? After the
Congress party came to power in Andhra Pradesh as well as at the Centre, why
did they not stop the suicidal deaths of the farmers? Why have they not taken
steps to control all these things?

In Andhra Pradesh, about 2000 farmers had committed suicides in 200
days of their ruling. It is really a shameful thing. Even the foreign Ambassadors,
after reading the newspaper reports, came to Andhra Pradesh to enquire about
it.. (Interruptions)

MR. CHAIRMAN : He is not yielding. Please sit down.
DR. CHINTA MOHAN (TIRUPATI): Sir, he is giving wrong figures. (Interruptions)



MR. CHAIRMAN: Nothing will go on record except what Shri Yerrannaidu is
saying.

(Interruptions) . *
MR. CHAIRMAN: Nothing is being recorded. Please sit down.

(Interruptions) .*
SHRI KINJARAPU YERRANNAIDU : Shri Parsuram, a student of MBA, has
collected all the district-wise, mandal-wise, village-wise information and compiled
it in this book. This book is the basis for me. | am not blaming them. They have
been criticising the NDA and the TDP Governments for it. They made a promise
that if they come to power, the suicidal deaths of the farmers would be stopped in
this country. On the contrary, on an average, every day ten suicidal deaths are
taking place in Andhra Pradesh, Karnataka and Maharashtra. My question to
this Government is, what comprehensive policy does it have to control suicidal
deaths of farmers.

The Government has made an announcement to the effect that in coming
three years the credit to the farmers will be doubled. This is a good step. | also
appreciate it. In reality, what happened in Andhra Pradesh or for that matter
everywhere? How about the corporate sector of this country? All the
cooperative banks, even the cooperative credit societies have no money. In the
morning, one of my colleagues had raised this issue. Under the RBI Act, a
number of banks are below the network and thus are not able to provide credit to
the farming community. The Government has given money for re-capitalisation
of the UTI as also of the nationalised banks but for the cooperative sector it has
just appointed a Committee. The NDA Government had also appointed Kapur
Committee. On Shri Vikhe Patil's recommendation also, another Committee was

appointed.
* Not Recorded




Every Government is appointing committees but nobody is looking for re-
capitalisation.. (Interruptions)

MR. CHAIRMAN: Please conclude.

SHRI KINJARAPU YERRANNAIDU : | have just started. Please give me five
more minutes.

So, in the interest of public the Government has given money to UTI. To
give breathing to the commercial banks, after Shri Devi Lal announced
moratorium, the Government has lent money to them. But, to the cooperative
banks, no money was given. This is very important issue. Suicides by farmers is
really shameful for all of us in this country. The Government should look into the
reasons of the farmers' suicides.

SHRI K.S. RAO (ELURU): Support Price is the main reason for this.

SHRI KINJARAPU YERRANNAIDU : Support Price is one of the problems. Now,
Andhra Pradesh Government has announced a moratorium. They are not
getting money. Even the private money-lenders are not providing money. All
these are the factors responsible for farmers' suicides. So, a comprehensive
policy in this regard, especially for the States like Andhra Pradesh, Karnataka
and Maharashtra where farmers are committing suicides, has to be announced
by the Government of India. This is my earnest demand to the hon. Finance
Minister.

Now, | come to the Employment Guarantee Scheme. The hon. Finance
Minister has recently told the Media persons that he will be bringing a Bill in this
Session itself. Only two days are left and | am expecting that the Government
will come with a Bill before the House adjourns sine die. As per Media reports as
also as per my CPI, CPI(M) friends, the Act is now diluted. We are introducing
the first of its kind of an Act. It should have stringent provisions which should be
helpful to the unemployed persons. Taking help of this Act, they should be able
to go to the Court or approach the District Administration and demand their right.
So, the Government has to incorporate some stringent provisions in this Act,
otherwise, it is of no use. Some States like Maharashtra has already had this

Act. Some other such Acts are there in other States. Taking into consideration



the deficiencies of all the existing Acts, the Government should enact a stringent
Act in this regard.

Cotton farmers are not getting the Minimum Support Price. Recently, the
Andhra Pradesh Chief Minister and Members of Parliament met the hon. Prime
Minister and the concerned Ministers also.

Even in Maharashtra, MARKFED is purchasing at Rs.2500 per quintal.
But in Andhra Pradesh, they are not getting even Rs.1600 per quintal. The
groundnut farmers, particularly in Rayalaseema are not getting Minimum Support
Price.

MR. CHAIRMAN : Mr. Yerrannaidu, you may continue after one announcement.

Hon. Members, the hon. Speaker has received a request from the hon.
Minister of Civil Aviation that in view of some urgent work, he will not be able to
attend the Half-an-Hour discussion listed for today regarding proposal for new
airports. Hon. Speaker has postponed the same for tomorrow.

So, we will continue this discussion on Supplementary Demands for

Grants till 6 p.m.
SHRI KINJARAPU YERRANNAIDU : The cotton farmers are not getting MSP.
Even groundnut farmers in Andhra Pradesh are not getting MSP. The Finance
Minister should instruct the Cotton Corporation of India to open more purchasing
centres for purchasing their product at the Minimum Support Price.

As regards amendment of Seeds Act, 2002, the previous TDP
Government demanded this amendment. The present Rajasekhara Reddy
Government and even other State Governments are also demanding it. There is
no financial involvement in the amendment of Seeds Act and it would protect the
Indian farmers. We are taking years together to do this. It is a shameful thing.
Even the previous Government delayed it. That is why, my request to the hon.
Minister of Agriculture would be to bring an amendment Bill to amend the Seeds
Act in the next Session. There are a lot of loopholes. The present Act is not able
to control the spurious seed sellers. That is why, the Finance Minister should
take all the steps to control the suicide of farmers. You are saying that the

country has 130 billion dollars foreign exchange. That is all right. The stock



exchange is going up steadily. But what is the use? The farmers are
committing suicide. There are starvation deaths. Is it not shameful? Who will
believe that we have 130 billion dollars of foreign exchange reserve? So the first
priority should be to prevent the suicides. From tomorrow onwards no suicidal
deaths should occur in this country. Only then you and this Government would
get the praise. Otherwise, nobody would believe that you will double the
agricultural credit in three years. That is why, the Government should take all

necessary steps to improve the condition of the farmers in this country.



SHRI P. CHIDAMBARAM: Sir, time and again, hon. Members have raised their
genuine concern about suicidal deaths. | think it is very shameful if any farmer in
this country is driven to suicide and invariably because he cannot repay the loan.
But | want to put this in a proper context. Please allow me to do so. | feel very
deeply about it and | want to put this in the context. Studies conducted in Andhra
Pradesh reveal that invariably the farmer who has committed suicide is a farmer
who has taken a loan from a money lender. | am not saying in every case but, by
and large, invariably he is a person who has taken money from money lenders.
The money lenders lend at usurious rates and it is impossible for any one
whether he is a farmer or a businessman to pay those interest rates. The answer
is to bring all the farmers under what we call "institutional credit". There are 10
crore farmer households in this country. When this Government took over, only
four crore farmer households get bank credit. Six crore households do not get
institutional credit. Now, it is impossible for any Government to jump from four
crore to 10 crore in one year or six months. Our ultimate goal is to ensure that
everybody gets credit from a bank. But that cannot be done, however well
meaning we are and whoever is the Minister, it cannot be done in one year.
What have we done this year? This year, we have said that four crore farmers
will be increased to 4.5 crore farmers. We are adding another 50 lakh new
borrowers, among farmers, to institutional credit.

In the 18" July policy also | have said and | want to make this appeal to all
those farmers who have borrowed from the moneylenders that they could come
to any bank, the bank would take over that loan and give them the principal
amount to pay off the moneylender and the farmers, in turn, can become
institutional borrowers. That is, if a person has taken a loan from a moneylender
at 30 per cent, then he can come to a bank and the bank would advance him the
principal amount and the farmer then can pay off the moneylender and in the
process become an institutional borrower.

| concede that this message has not spread throughout the country. It is
going to take us some time to spread this message. | am travelling as much as |

can. | have urged the hon. Members of Parliament to please travel in their



constituencies, to go round to the banks, talk to the bank managers, talk to the
farmers and tell them that if anybody is driven to a point where he cannot simply
service the loan of a moneylender, then he should be taken to the bank and it
must be seen that the loan taken from the moneylender is taken over by the bank
and the moneylender is paid off. | would like to urge the hon. Members to please
co-operate in this matter. This cannot be done by one person or one Minister or
by one Government. Until all of us pull our weight together, this cannot be done.
Believe me, over a period of time we will ensure that almost all farmers come
under institutional credit. (/nterruptions)
MR. CHAIRMAN : Nothing will go on record.

(Interruptions) .*
SHRI KINJARAPU YERRANNAIDU : Sir, | just want to ask one question .
(Interruptions)
MR. CHAIRMAN: You can seek clarifications when the hon. Minister will reply to
the debate.

. (Interruptions)
SHRI KINJARAPU YERRANNAIDU : Sir, | agree with what the hon. Minister is
saying. There was a question on this sometime back and | had given suggestions
to the hon. Minister about this. We are taking his message but | would like to
request the hon. Minister to appoint them in some advisory capacity.
(Interruptions)
MR. CHAIRMAN: Nothing, except the speech of Shri Kharventhan, will go on
record.

(Interruptions) . *

*Not Recorded



SHRI S.K. KHARVENTHAN (PALANI): Mr. Chairman, Sir, thank you very much
for giving me this opportunity to speak on the Demands for Supplementary
Grants for the year 2004-05. | rise to support the Demands.

Sir, all political parties before elections make promises to the electorate.
Now, this is the time to take stock of things and find out to what extent the
promises made by the parties before elections have been fulfilled. The leader of
our Party, Smt. Sonia Gandhi and also the alliance partners of the UPA made
certain promises to the people. It has been around 111 days that the UPA
Government has come into power. | would like to mention some of the
achievements of this Government in these few months that it has been in power.

Sir, first of all, the FDI ceiling in the civil aviation sector has been raised
from 40 to 49 per cent. The Foreign Institutional Investment Security and
Exchange Board has reduced the time of processing applications from 13
working days to seven working days. The Government has raised the ceiling for
Flls in debt from one billion dollar to 1.75 billion dollar. Two per cent cess has
been levied both on direct and indirect taxes for funding basic education.
Collateral security on education loan up to 7.5 lakhs has also been removed. A
Task Force has been set up to recommend action for revamping the Co-
operative Banking Sector. The Rural Infrastructure Development Fund has been
revived with a corpus of Rs. 8,000 crore. Instead of the BIFR, we now have the
Board for Re-construction of Public Enterprises. The interest rates for Central
loan to State Governments has been reduced from 10.5 per cent to nine per
cent. Furthermore, thousands of crores of rupees were allocated to the city of

Chennai for setting up a de-salination plant in the city.



This is number one scheme throughout the world which comes under
Reverse Osmosis Programme. If the Scheme is implemented, it will produce 200
million litres of water per day. But it is unfortunate that the State Government
has not taken any steps to implement this Programme. Of course, money is
given from the Government.

As regards Value Added Tax, | would like to mention that areas under my
constituency like Ottanchattram and Kangeyam and an area under my
neighbouring constituency, namely, Oothukuzhi are famous for butter and ghee.
They are exported to various countries of the world. In Tamil Nadu, there is no
sales tax for butter by the State Government. There is no TNGST and CST for
ghee sold in Tamil Nadu. If ghee is sold in Tamil Nadu, the general sales tax is
levied at 10 per cent and if it is sold outside the State, then it is four per cent. We
came to know that the proposed Value Added Tax for butter and ghee is 12.5 per
cent. But there is no tax for desi butter sold by Khadi Bhandar. It will affect the
farmers in places like Ottanchattram, Kangeyam and Oothukuzhi. | would
request the Hon. Finance Minister not to levy any tax for butter and ghee.

With respect to problems relating to agriculture, Mr. Yerrannaidu has
raised certain questions. Our hon. Finance Minister has visited some places in
Tamil Nadu and instructed the banks on the spot itself to give loans to farmers.
But officers of the nationalised banks are asking individual farmers to get a
clearance certificate from not less than ten nationalised banks of that region.
After getting such a certificate from all those banks, they are simply saying that
they are having the IRDP loan of Rs. 500 only and thus, the farmers are not
sanctioned the loan. This is the situation. The co-operative banks are also not
giving any loan to them. So, farmers are struggling for getting fresh loans.
Those who regularly repay the loans are also not given fresh loans. So, the
Government should take steps to give loans to farmers. Those farmers are
living below the poverty line. Hence, if loans are not waived, at least the penal
interest should be waived off.

In the Demands for Supplementary Grants, there is a head for Ministry of

Health and Family Welfare. The National TB Control Programme is allocated Rs.



14 crore for meeting an additional expenditure of anti-AIDS Control Campaign
under the National Aids Control Programme. The allocation for this Programme
is Rs. 190 crore. While discussing about this aspect previously, | had mentioned
that there are many NGOs who are getting crores of rupees from both our
Government and abroad for AIDS Awareness Programme. Most of these NGOs
are not spending a single rupee for this Programme. In a village which has only
150 people, they are showing bogus bills for 2000 condoms and so on. So, the
income tax authorities and other authorities must check these NGOs regularly.
Otherwise, giving funds to them is of no use.

There is another column under the Ministry of Rural Development. There
is a programme called the National Food for Work Programme which has been
allocated Rs. 2020 crores. There is already a Programme called Sampoorna
Gramin Rozgar Yojana under which we are giving foodgrains for the workers.
We are giving Rs. 50 per day as their salary as also foodgrains at the block
level. The rice given is totally taken away by the local politicians and being sold
outside. The contractors are not giving any rice to the people. If that scheme is
successfully implemented, then it will serve some purpose.

Another important is about the judiciary. | am not disputing that it comes
under the State. Throughout the country, wherever we have moffussil courts are
functioning, they have no building and other infrastructural facilities. The
Government has to allocate a separate fund for construction of court buildings.
As regards advocates, each State is having the Welfare Fund Scheme.  For
example, in Tamil Nadu, the Welfare Fund Scheme is exempted from tax but
Karnataka is not exempted from Income Tax. The Welfare Fund Scheme for
advocates is implemented by the State Government throughout the country and it

should be exempted from income tax.



| would like to make one more request, which is regarding farmers. In the
Northern States, there is a lot of water, because it has rivers like the Ganga,
Brahma Putra and other rivers. But if you go to South, there is no water at all.
Unless the rivers are inter-linked, the problem will not be solved. Our

Government has to allocate more funds for inter-linking of rivers.
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SHRI LALIT MOHAN SUKLABAIDYA (KARIMGANJ): Mr. Chairman, Sir, | thank
you very much for giving me the opportunity to participate in this debate on
Demands for Supplementary Grants for 2004-05.

Sir, our Budget is aimed to meet the National Common Minimum
Programme. As you know, our economy depends mainly on agriculture and, that
is why, maximum thrust has been given to rural development, agriculture,
education, new technology and small and traditional industries. Without
increasing the investment in agriculture, our economy cannot develop and we
cannot achieve the desired rate of growth. That is why, our Government is going
to, almost, double the investment in the rural sector.

Just now the hon. Member from the Opposition Benches was stating
about the condition of the rural people. We all know the condition of our rural
people and that is why the investment in the rural sector has been doubled by the
Government. The main realistic effort, the Government made, is the provision for
100-day guaranteed employment.

We know that after its implementation, the economy of the people under
BPL will be enhanced. They can join the productive process and that will also
contribute to the growth of our GDP. There may be some economic constraint,
but we know that our Finance Minister has a innovative vision and initiative and
we can overcome this.

Just two hours back, one of the Members in the Opposition Benches was
giving a very gloomy picture of our economy. He was stating how a child is
developing and that shows how the economy will grow. | want to say how the
child is developing and how our economy is developing. Though there were
many odd factors, like 12 per cent deficient rainfall, high price of petroleum
products, we find that our revenue collection from the indirect taxes, in the first
five months of the fiscal year, show an increase of 12.59 per cent. The industrial
growth in the first half of the year registered eight per cent growth. The
manufacturing sector grew at the rate of 8.2 per cent. The export figures of
September 2004 show a phenomenal growth of 25 per cent. In infrastructure, 56

per cent of the works of Golden Quadrilateral projects have been completed, and



in electricity generation, upto October 2004, 7.5 per cent growth has been
registered as against 6.9 per cent in the corresponding previous year. In
telephony we have a very high growth. Mobile and land phones totalled to 88.4
million in October 2004. This is 27 per cent above the level of previous year,
which was 69.6 million. This is the picture how we are growing.

Another point which is very delighting to note is that the world rating by AT
Kerney considered India as a superior manufacturing location than the US. 'India
has 20 companies with less than 100 billion turnover', in FORBES the list of 2000
world's best companies. These are very encouraging to the investors all over the
world. It can be realised what is the potential and power of our economy.

| wish to say something about North-Eastern region, particularly, our State
of Assam. Recently, the hon. Prime Minister visited our region and because of
his visit the poor people and peasants of our region have become very
enthusiastic. They hope that their lives will be changed very soon because ours
is a very backward and undeveloped area. Though we have very much potential
of development, it is not yet properly utilised by any of the Governments. Our
main problem is of transport. It is the bottleneck of our development. Many parts
of our State are not well connected by rail or road.

| belong to Barak Valley. Barak Valley is a place where there is no train
connection. A meter gauge line was there cnnecting Guwahati and in the name
of conversion to broad gauge train runs upto Lumding. it was withdrawn. Now
only a meter gauge line is there. There is no mail train and very frequently the
trains are suspended there, which disrupts almost all the communications. The
broad gauge construction was started about seven or eight years back. The
previous Government could complete only 25 per cent of works and it is due to
the negligence of the Government, without sincare efforts we can not get a
broad gauge line.

18.00 hrs.
MR. CHAIRMAN : How much time will you take?
SHRI LALIT MOHAN SUKLABAIDYA : | will just complete within two minutes.



Now the UPA Government has decided to step up the work because
without its completion the broad gauge cannot move to Tripura, Manipur or other
places. Our agriculture is most undeveloped. We need to introduce technology
there. It is because, without application of technology, we cannot develop our
agriculture. We have also cultivable land which is to be reclaimed. We have
also swamp land, by applying technology we can also have one-time cultivation
there.

Sir, every year we suffer from floods in the Brahmaputra and Barak
tributaries, and lose billions of rupees. There was a proposal for dredging
Brahmaputra and Barak. That has to be implemented. We need to control the
floods.

We are proud of our tea industry. It earns huge revenue. Every day,
almost half a million people are engaged in this industry. But, this industry is
going to sick and the Government must take some action. One garden which is
known as Pathni was taken over by the previous Government but that garden
has now been abandoned and all the labourers are unemployed there and are
spending their time in inhuman condition.

There is a peculiar problem in our State. We have some teachers in
permitted and Recognised schools and colleges. They do all the jobs like
Government school teachers but they do not get any salary. So, | request as
requested earlier that out of the two per cent cess, which the Minister of Human
Resource Development is going to get, we have to leave a part so that our
teachers can be paid salary. With these words. | support the supplementary

Demand for grants laid before the Parliament by the Hon'ble Finance Minister.

MR. CHAIRMAN: Now, the House stands adjourned to meet tomorrow, i be
December, 2004, at 11.00 a.m.

18.02 hrs.

The Lok Sabha then adjourned till Eleven of the Clock
on Tuedsay, December 21, 2004/Agrahayana 30, 1926 (Saka).



